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MA No.290/00083/2016 in OA No.290/00089/2016
Dite of Order : 07.04.2016

Mf S.P. Singh, counsel for the applicant.
Mr. K.S. Yadav, counsel for the respondents.

By way of this Misc. Application, the applicant
seéks permission to withdraw the OA No.89/2016. He is
peirmitted to do so.

' Accordingly MA No.83/2016 is allowed and the OA
N(]i).89/2016 is dismissed as withdrawn.
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Administrative Member Judicial Member




